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Codo of Efctency Cosl Mines Provident Fund Goheme

158 Shri S. M. Banerjee:
* Y\ Shri Shree Narayan Das:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether ALT.U.C.,, HM.S. and
U.T.U.C. have opposed introduction
of code of efficiency;

(b) if so, the reaction of Govern-
ment; and

(c) whether Government have
dropped this scheme?

The Minister of Labour in the
Ministry of Labour ang Employment
(Shri Hathi): (a) Yes, at the Indian
Labour Conference in October, 1961
the representative of the AILTU.C.
opposed the idea, while the represen-
tative of the HM.S. and U.T.U.C. ap-
preciated the idea underlying ithe
Code but felt that the time was not
yet ripe for introducing the same.

(b) and (c¢). According to the deci-
sion reached at the Indian Labour
Conference the Code is proposed to
be discussed in a Tripartite
Committee.
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o157, J Shri A, K. Gopalan: -
. \ Shri 8. M. Banerjee:

Will the Minister of Labour amd
Employment be pleased to state:

(a) from what date it is proposed
to enhance the rate of contribution
to the Coal Mines Provident Fund
Scheme from 81 to 8-1{3 per cent; and

(b) for which of the industries
covered by the Employees’ Provident
Fund Scheme this enhanced rate of
contribution will apply?

The Minister of Labour in the
Ministry of Labour and Empioyment
(Shri Hathi): (a) No date has yet
been fixed. The proposal under
consideration is to enhance the rate
from 61 per cent to 8 per cent of the
total emoluments

(b) Ynder the Employees’ Provi-
dent Fund Act, 1952 the proposal is
1o enhance the rate of contribution
from 6} per cent to 8 per cent of
basic wages, dearness allowance and
retaining allowance, if any, and to
apply this to the following four indus-
tries, in the first instance:—

(i) Cigarettes;

(ii) Electrical, mechanical or
general engineering products;

(iii) Iron & Steel; and

(iv) Paper.

Death of DI1.G. Police in Nagaland

Shri Muhammeq Elias:
Shri Raghunath Singh:
Shri Birendra Bahadu Singh:
*158. J Shri Anjanappa: *
Shri Hari Vishnu Kamath:
Shri Daji:
LShri S. M. Banerjee:

Will the Prime Minister be pleased
to state:

(a) whether Government have
enquired into the cause of the fire by
which the Deputy Inspector Geaerel :
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of Police of Madhya Pradesh, Mr.
JoHat, hed died on the 6th April,
1862; and

(b) if so, the result of the enquiry?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) and (b). A pre-
liminary enquiry conducted by the
Nagaland Administration shows that
the outbreak of fire in the Madhya
Pradesh Police camp near Wokha in
Nagaland which resulted in the death
ot Shri 1. J. Johar, Deputy Inspector
General of Police, Madhya Pradesh,
was accidental. A detailed judicial
enquiry has been ordered.

Building for All India Radio in
Tiruchchirapalli

*159. Shri Nambiar: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) whether it is a fact that the
completion of the new building for
the All India Radio in Tiruchchira-
palli in Tamilnad is being delayed;

(b) if so, the reasons therefor; and

(¢c) when it will be possible to
open the new building?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) and (b). No, Sir. Construction of
the main building has becn complet-
ed; installation of equipment is in
progress.

(c) By about June 1962.

Working Hours in Rayon Factories

*160. Shrd 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether the committee appoint-
ed to go through the working of the
rayon factories has recommended
five-hour working day; and

(b) it so, whether this has been ac-
cepted by Government?

The Minister of Labouor in the
Mislsiry of Labour and Emplovment
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(Shrl Hath!): (a) This recommenda-
tion was made by the Chief Adviser,
Factories after a study was carried
out by his organisation.

(b) It has not been found neces-
sary so far to reduce the hours of
work, '

Wage Boards

~161. J Shri Muhammed Ellas:
"\ Shri A. S. Saigal:

Wi!l the Minister of Labour and
Employment be pleased to state:

(a) how far the work of the Wage
Boards of iron, steel, tea and jute in-
dustries has progressed; and

(b) how long it will take for the
“Wage Boards" to complete their
work?

The Minister of Labour in the Minls-
try of Labour and Employment (Shri
Hathi): (3) The Wage Board for Iron
and Steel Industry has started it
work only recently. The Wage Board:
for tea and jute industries have al
ready made recommendations foi
grant of interim wage increase and
are now hearing the parties on the
general question of wages.

(b) It is not possible to indicate the
time which the Wage Boards may
take to complete their work.

Lockers from West Pakistan

127. Shri D. C. Sharmsa: Will the
Minister of Works, Housing and Sup-
pPly be pleased to state:

(a) how many lockers were brought
from West Pakistan till March, 1962;
and

(b) how many of them have so far
been given to the lawful ownmers?

The Minister of Works, Housing and
Supply (Shri Mehr Chana Khanna):
(a) and (b). 778 lockers and safe
deposit articles have so far been trans-
ferred to India. So far delivery of
285 articles has been effected against
404 articles for which applications for
vestoration have been received.





